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SHRI B RACHAIAH (Chamaraja-
nagar) Sir after having heard the as-
surance given by the hon Prime Minis-
ter I feel like asking only one or two
questions I must congratulate him
for this assurance The first question
Is that he has already promised to
ask the judicial judge to go into the
gamut of the incidents that took place
up-till.now The second question 18
that outsiders are ruling the College
At the time of starting the Medical
College whether it 18 not a fact that
some of the doctors from other States
lLke Delm UP Punjab West Bengal
and so on were recruited and even
some of them went to the extent of re-
signing and wanted to go back to their
parent States were not allowed to go
Now to say that outsiders are ruling
t:e Medical College dees not stand to

ason Whether it is not a fact that
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they were recruited at the time of
starting the College and their services
were secured at that time The other
point is that Mr Hardewar: Lal was
elected as MLA to the Haryana Legis-
lature Affer confronting with Mr
Devi Lal the Chief Minister of Har
yana he said that he would publish
a book on how Mr Dev: Lal came to
occupy the high office of Chief Minister
of Haryana from Chott1 Lal Village to
Chandigarh Having realised the diffi-
culty mnvolved m it Mr Dewvi Lal
seems to have offered him a high office
and therefore he has been biased politi-
tally As far as his background 1s
concerned he does not seem to nave
any academic interest and therefore
he has been responsible for creating
tension amongst students and the staff
members he has been also responsible
for appointing a large number of peo-
ple irregularly not m accordance with
the rules and also giving promotion
to only one particular caste that 1s
jat community as against others Is
it not a fact I want to know from
him?

SHRI MORARJI DESAI I would
like to say one thing that no Indian
1s an outsider 1n any State mn this
country If anybody says that, he
does not seem to realise the obliga-
tions m our Constitution He cannot
be called a good Indian citizen That
15 all I can say I cannot do anything
more just now Until the whole thing
18 properly enqured into and finished
I can say nothing That 1s all that
I can say
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